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Seller – 
Buyer Agreement 

 
For 

RDF/MLP from Mandi dabwali Municipal Council, Haryana 
It is been agreed between seller –purchaser for RDF/ 
Combustible Material from Mandi dabwali Municipal Council, 
Haryana . 
Date of Agreement is : 20-07-2021 
The purchaser is M/s. Smart Utilities Vill-Kathonda ,Distt-Jabalpur , M.P. 

 
 

The Seller is M/s Sona Enterprises Sco-36, Sector-12, Panchkula, Haryana. 

 
As per our various discussion towards subject, we are agreed for 
Combustible material (RDF) from Bioremediation site of Mandi 
dabwali Municipal Council, Haryana. The detailed T&C (scope 
/responsibility) are listed below – 

 
Scope of Agreement: 

i. Smart Utilities will dispose the material as per Govt. Rules. 
ii. Smart Utilities will purchase the material throughout the year as per 

understanding . 
iii. The cost of material is Rs. 0/kg. 
iv. Smart Utilities are liable to give co-processing certificate as per need. 
v. Loading of Plastic waste/RDF from legacy waste site 

is at free of cost from sona enterprises. 
vi. The cost of transport will be borne by Sona enterprises. 

Supply Duration : This sale/supply order will remain valid for 
a period of 12 months (360 days English Calendar) from the 
date of signing of this agreement. 

 
Authorized Signatory Authorized 
Signatory 

For ESSEL Jabalpur 
MSW Pvt Ltd 

M/s Sona Enterprises 
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